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 SrxtH  REPORT

 ghri  E:  K.  Nayanar  (Palghat):  I  beg

 {o  move:

 “That  the  House  agrees  with  the

 sixth  Report  of  the  Committee  on

 private  Members’  Bills  and  Reso-
 jutions  presented  to  the  House  on
 dhe  28th  June,  967.”

 Mr,  Deputy-Speaker:

 is:

 The  question

 “That  the  House  agrees  with  the
 Sixth  Report  of  the  Committee  on

 rivate  Members’  Bills  and  Reso-
 lutions  presented  to  the  House  on
 the  28th  June,  1967.”

 The  motion  was  adopted,

 | ee

 35.32  hrs,

 SCHEME  FOR

 FOODGRAINS

 RESOLUTION  RE:

 PROCUREMENT  OF

 Mr.  Deputy  ‘Speaker:  The  House 9}
 k  h  है  हि bie  now  take  up  further  discussion »  He  Resolution

 regarding  scheme  for
 Procurement  of  foodgrains.  Mr.
 ~eewan  Das  may  continue  his
 ech.  Out  of  l  hour  allotted,  56 Dinutes  remain,

 en
 S.  K,  Tapuriah  (Pali):  Sir,  I

 i
 /  be  allowed  to  move  my  resolu- “nat  the  end.

 ,  Shrt  Nag p  h  ९  (  j  BH  ad “allowed  4
 4  (Rajapur):  should

 ०  move  hig  resolution,  Sir.

 eon,  Deputy-Speaker:
 {

 ond  reg

 mg
 to  giy

 After  the
 Olution  ig  concluded,  I  will e  Just  a

 few  seconds,  I  will
 “OMmodate  him.

 hies
 t  ; i  New

 es  misters’  conference  held
 AS  Up;  Mt

 8th  to  lith  Apri’
 ]  ie

 ३070
 Ainistey  for  Food  and *

 Promisea  tO  prepare  a

 the  same  may  not
 Purulia  or  Bankura  even  for  Rs.  3/-

 The  sur- plus
 States  of  Madras  and  Andhra are  neighbours  of  Kerala  with  80  per cent  deficit  in  j  ts

 foodgrain,  produc-
 Orissa,  a  Surplus  State,  is  ag- Jacent  to  both  Bihar  and  West  Benga! and  there  are

 Scarcity  areas  inside Orissa  too,  Madhya  Pradesh  is  a  sur- plus  State  with  Scarcity  areas  like
 Sarguja.  The  result  is  wide  disparty of  prices  for  the  same  commodity  in
 adjoining  areas  belonging  to  two  diffe. rent  States.  The  same  wheat  whieh sells  for  Rs.  80  per  quintal  in  Punjab and  Haryana  is  available  in  westera
 UP  markets  at  such  prices  as  Rs.  148 fo  Rs.  450  per  quintal.  In  Orissa  the
 rice  sells  at  Rs,  i/-  per  kilogram  but

 be  available  ig

 per  kilogram.  In  Madras  rice  sells  at
 Re.  l/-  per  measure  in  government
 shops  but  the  price  rises  to  Rs.  3/-  and
 even  Rs.  4/-  per  kilogram  at  the  time
 of  frequent  breakdowns  of  rice  sup-
 ply  to  Kerala  from  Central  stocks.

 The  sithation  is  definitely  detri-
 mental  to  the  cause  ofi  national  unity.
 The  people  of  Kerala  and  West  Bengal
 will  have  every  justification  to

 de-
 mand  that  they  being  producers

 ag
 important  foreign  exchange  earning
 Cash  erops  should  be  permitted  to  pur
 chase  rice  from

 abroad
 out  of

 pit foreign  exchange  earnings.
 it  en certainly  not  be  in  the

 national  :  :  es rest  to  ask  to  become
 self-su  Reven

 foodgrains  by  converting  on crop  acreage  into  food  crops.

 To  end  this  unsatisfactory
 sie  ef i

 it  has  been  suggested  tha  me udget  be  prepat
 ‘ the  basis  of

 mone-;
 of  surplus

 7
 food-

 by  big  preducers,

 affairs

 national  food  b

 This  should  be  on

 poly  procurement

 graitts  produced
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 [Shri  Bhagaban  Das]

 ending  of  private  wholesale  trade  in

 foodgrains  and  uniform  distribution
 of  what  we  produce,  throughout  ‘he

 country,  from  Government  owned  or

 controlled  fair  price  shops.  Since  the

 Government  has  so  far  not  taken  any

 step  in  the  direction  of  preparing  a

 national!  food  budget,  this  House  must

 now  give  a  clear  direction  to  the  Gov-
 ernment  in  this  connection.

 Per  adult  per  day  availability  of
 cereals  on  the  basis  of  internal  pro-
 duction  alone,  after  deducting  2.5  per
 cent  for  seeds,  fodder,  unavoidable

 wastage  etc.,  has  been  fluctuating  bet-
 ween  43.3  ounces  to  i6.9  ounces  bet-.

 ween  I95l-52  to  i966-67.  If  we  take
 pulses  also  into  account  the  avail-
 ability  of  foodgraing  per  adult  per  day
 is  found to  be  fluctuating  between
 78.9  to  20  ounces.

 It  ean  be  seen  from  these  figures
 that  with  such  a  policy  of  monopoly
 procurement  we  can  easily  provide
 without  any  imports  a  cereal  ration  of
 72  ounces  per  day  per  adult  all  over
 the  country.  At  present  the  quantity
 6f  foodgrains  supptied  from  govern-
 ment  fair  price  or  ration  shops  is  no
 where  more  than  8  ounces  per  day
 per  adult  and  that  too  is  dependent
 mainly  on  imports.

 The  actual  availablity,  taking  -  bith
 the  internal  production  and  imports,
 hag  been

 fluctuating  between  7.4  «nd
 2i  ounces  in  this  period,  This  means
 that  with  imports  at  the  present  level
 there  should  not  have  been  any  diffi-
 culty  in  supplying  to  every  citizen  in
 the  country  at  least  double  the
 amount  of  foodgrains  which  are  at
 present  being  issued  from  government
 shons,  if  a  policy  of  monopoly  procure-
 ment  and  uniform  distribution
 been  given  effect  to  on  the  basis  of
 a  national  food  budget.

 In  our  country,  nearly  86  pey  cent
 of  the  land  under  cultivation  is  under
 food  croos.  Average  yield  per  acre
 of  a‘l  foodgrains  is  7.5  quintals  per
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 had.

 Procurement  (Res  )

 hectare  or  660  pound ctal  S  pe
 this  is  an  average  of  pial years  (96l-62  to  1965-66  Production
 danger  of  over-  '  )  the

 estimation,

 the  net  available
 with  the  present  level  of  Pro comes  to  580  pounds.

 ber  acre

 ductivity:

 If  we  want  to  give
 of  foodgrains  to  an  aq
 annual  consumption

 even  6  OUlICEs
 ult  per  day  his
 comes  to  4

 pounds.  For  a  family  of  five  eae: or  four  adults  the  annua]
 consumption comes  to  460  pounds.

 of  foodgrains  requires  3  acres  of  ayer-
 age  land  to  produce  it  in  an  average
 year.  Hence  we  can  exempt  holders
 up  to  5  acres  from  procurement

 This  amown:

 alto-
 gether.

 According  to  the  Draft  Report  of
 the  Nationa]  Sample  Survey  26th
 round,  holdings  up  to  5  acres  are  है!
 million  acres  in  area.  Hence,  deduct-
 ing  this  from  the  total  acreage  of  325
 milion  acres,  all  holdings  above  3
 acres  cover  264  million  acres.  Th  हे

 surplus  available  from  this  area  wil!

 be  enough  to  provide  ration  at  ont

 pound  per  day  per  adult  to  43  crores

 -Of  persons.  ,

 If  we  take  only  holdings  of  I5  aeres

 and  more  on  a  similar  calcula  oe
 we

 will  get  enough  surplus  to
 distribure

 one  pound  per  adult  per  day  to  40

 crore  persons.  This  means  that  २२

 procuring  the  entire  surplus  from  ie

 producers  of  I5  acres  and  more,  we
 can  feed  the  entire  population

 wan

 is  at  present  getiing  only  6
 to  8

 per  adult  per  day,  at  the  rate  ol  at
 pound  per  day  without  any

 oe  or
 all.  This  is  what  my  Resolution

 हे

 poses  to  do.

 OF.

 one

 q  né
 FAO  experts  tel}  us  that  rats  ?

 f
 bests  destroy  26  million  tonnes

 yea
 foodgrains  in  our  country  per

 duce This  is  mainly  because  bigs  De
 to  0°

 and  wholesale  traders.  in  orde™  7
 blackmarketing  hide  their  36006

 ont
 Secret  godowns.  If  the

 Gover”  in
 Manages  to  get  the  entire  Bure

 sak? its  own  godowns  most  of  this  wa
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 80
 if  z

 ae
 avoided.

 Even  if  we  cut  the pe
 to  half  it  will  be

 saving  more
 ings  than  we  import.

 |  can
 wast?

 goodgr@

 may  be  argued  that  if  you  pro. It
 so  much,  big  producers  wi}]  not

 Gt.  They  will  not  get  good  price  ;
 oer  will  produce  less.  But  i¢  big

 2  queers  do  that,  we  must  take  away p
 =  jand.  This  land  should  be  giyey,

 pe  gricultural  labourers  and

 kisans.

 ,

 oor

 ft  the  Government  grant  loans  io
 spese  small  producers  on  the  security
 of  their  standing  crops,  they  will  be
 willing  to  pay  these  loans  back  ix
 ihe  form  of  their  produce.  Because
 they  do  not  get  loans  from  Govern-
 ment  they  go  to  rich  peasants.  These
 rich  peasants  take  away  their  produce
 in  payment  of  loans,  This  produce wil  also  then  come  to  the  Govern.
 ment.  Otherwise,  it  8085  to  the  xich
 peasants  who  sel]  it  in  blackmarket.

 ह:  the  Government  is  rea
 manufactured  articles  and
 masala  kerosene  oll,  sugar,  ete,  to
 Peasants  at  reasonable  and  fixed  prices,
 ibey  will  be  ready  to  sell  their  grain
 _

 a  controlled  prices.  So,  the  pro-
 surement  centres  must  supply  erop

 rele  smal]  peasants  and  non-azri-
 Thin  i  ee

 at  controlled  prices.
 .  elp  procurement,

 dy  to  give
 things  like

 5
 it  ig  only  by  such a)  ry  ati aio

 of  the  rural

 procurement  scheme
 The  Government

 as ae  take  other  measures  to

 “istry,
 'f

 support,  These  gteps  are

 land,  exemption

 a)
 ‘dings  from  rent  and  re-

 The  +  nd  reduction  of  other  taxes.

 Government  does  far

 4nd  agricultural  labour,
 Ml  be  their  support  for

 Without  —  this’  support

 iscove
 of

 big  producers  can-

 ™ust  mek
 Hence,

 Govern-
 ta

 0
 the

 ©  every  effort  to  give
 ke  Tural  poor  in  order  0

 nt  a  success.  With

 he
 Noses  ray

 Resolution
 BY

 obtained

 point  of  order,

 Shri  Sheo  Narain  (Basti)-  Sir,  on  &
 Today  we  have  -to decide  this.  If  we  exclude  the  Minis-

 ters,  the  number  of  Members  on  both Sides  are  equal,  Therefore,  we  rust set  equal  opportunity.  I  do  not  mind if  you  give  preference  to  Professor Ranga  but,  afterwards  you  must  call ane  from  that  Side  and  then  one  ftom this  side,

 Vir,  Deputy-Speaker:  I  sha  Hl  try
 accommodate  all.

 Shri  Shee  Narain:  There  should  be
 no  discrimination.  Every  member  re-
 presents  a  constituency.  You  have  to
 hear  us  also,

 Mr.  Deputy-Speaker:  I  try  to  acco-
 mmodate  all  shades  of  opinion,  22
 sections  of  the  House,  all  parties.  But
 one  thing  should  be  borne  in  mind.
 U

 dtimately,
 the  fina’  reply  comes  from

 the  Minister  and  his  time  will  be

 counted,  so  far  as  the  division  of
 time

 goes,  on  the  Congress  side.  Now,  Shri

 Ranga.

 (Srikakulam):  Myr.

 at  poly
 his
 ime

 Shri  Ranga
 2

 Deputy-Speaker,  St,  it  is  a  g

 noortant  subject  like
 that  an  important

 ‘  | soul
 e  iven  so  little

 should  have  been  8
 ae

 ynd  should  have  been
 e  ae  ie

 the  shape  of  a  non-
 y  in  the  shape

 Oe here  only  i
 26  0  ikely  to  pre

 resoluti  because  tt
 aie Resolution

 vate  ae  *  ad  place  th
 s °  “vale

 very
 in  this  matter  to  a  i an

 indeed  making  |
 judice  th

 concerne
 e

 aan  disadvantag
 of  us  who  wish

 8  gsible  for  So  MANY
 O°  our  coun- imposs

 for  the  peasants
 in

 sally.  and to  8764
 een

 their  case  ८  $

 try  OO
 ig

 the
 satisfactori'y:
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 “big  producers?
 Mover  of  the  Resolution,  we  are  to

 the  peasant.

 fore  also.

 Foodgrains

 [Shri  Ranga]

 Now,  a  distinction  is  sought  to  be

 made  between  the  big  producers  and

 ‘the  small  producers.  Who  are  these

 According  to  the

 believe  that  all  those  who  have  got

 more  than  I5  acres  of  land  are  to  be

 treated  as  big  producers  and  whatever

 surplus  foodgrains  they  may  possibly

 come  to  have  should  be  compulsorily

 procured  by  the  Government.

 5.46  hrs.

 [Surr  MANOHARAN  ३४  the  Chair]

 And  what  sort  of  a  Government  do

 we  have?  We  have  a  Government

 which  is  not  very  honest  and  efficient,
 whose  agents  are  not  very  efficient,

 honest,  scrupulous  or  conscientious.

 What  is  more,  it  has  been  proved  pe-

 yond  doubt  and  to  the  hilt,  not  once
 but  every  time  this  compulsory  pro-
 curement  had  been  introduced,  that
 these  officers  had  been  oppressive  40

 Therefore,  I  have  always
 opposed  this  compulsory  procure-

 ~ment.

 Then,  what  distinction  do  we  make
 between  the  big  and  the  small?  .  What
 jis  it  that  the  big  holders  would  like
 to  do  with  their  surplus  foodgrains  if

 and  whenever  they  have  any?  If  it
 had  not  been  for  some  of  these  small

 surplus  stores,  which  were  kept  with

 our  so-called  big  producers  jn  Bihar

 and  UP  and  specially  in  those  famine-

 affected  area,  if  these  loca]  stocks  had

 not  been  allowed  by  the  local  govern-
 ments  to  be  kept  there  in  their  vil-

 lages,  during  the  last  two  years  and

 this  third  year  of  the  drought,  IT  am

 sure,  what  we  are  witnessing  today

 of  Jakhe  and  Jakhs,  thousands  and

 thousands  of  peasants  going  away

 from  One  Village  to  another  and  from

 one  district  to  another  in  search  of

 foodgrains  would  have  come  to  be

 witnessed  last  year  and  the  year  be-

 It  is  because  of  these  local

 stores  that  the  local  people  were

 able  to  purchase  those  stores  and  feed

 themselves  keeping  themselves  alive

 without  having  to  burden  the
 Gov-

 ernment  with  the  dask  ef  haviag  to

 JUNE  30,  967  procurement  (Res)
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 feed  them  in  a  manner  in  wh
 are  being  fed  on  doles,  rations  om
 and  all  the  rest  of  it.  Therefore  ie]
 am  all  in  favour,  first  of  all,  4  ;  I
 having  compulsory  procurement

 a

 ick  {  hey

 ta
 secondly,  of  allowing  these  Done
 to  continue  the  traditional  practice  of
 local  stores  being  kept  in  the  local
 areas  but  with  the  knowledge  of  the
 local  sarpanches  and  other  people  ४0
 that  they  would  know  who  nas  ५७६  ii
 how  much  they  have  got  it  and  4,
 what  extent  ang  how  they  cay  help
 the  local  landless  people  and  the  local

 insufficient  producers  to  approach
 “these  so-called  big  landholders  or  pro.

 ducers  and  obtain  foodgrains  at
 reasonable  prices.

 -The  country  has  suffered  enough
 from  these  zonal  restrictions  starting
 at  the  State  level  and  coming  down

 to  the  district  level  and  then  demo-
 themselves  to  taluka  level

 a'so.  I  know  of  instances.  where  local

 policemen  had  been  trying  to  levy
 their  own  toll  upon  those  headloaders

 who  were  carrying  foodgrains  from

 one  village  to  another.  Therefore,  it

 is  replete  with  corruption  and  possi-
 bility  for  coercion  of  the  people  and

 I  wish  to  record  my  protest  against
 this  proposal.

 My  hon.  friend  has  brought  forward

 80  many  other  Communistie  concep-

 tions  of  his  into  this  proposal.  It  is

 said  that  wherever  the  big  land-

 holders  are  not  prepared  to  cu!tivate

 their  lands  properly,  those  lands

 should  be  taken  away  by  the  Govern

 ment.  ‘That  is  what  the  Communists

 are  doing  in  the  Communist  countries.

 They  should  be  distributed.  Te
 whom?  Not  to  the  workers—only  *

 the  beginning—but  later  on  to  be

 taken  over  at  the  first  stage  in  the
 name  of  the  so-calleg  co-operative

 farms,  later  on  turned  into  collectives

 and  in  the  end  made  kolkhoz,
 olka

 and  all  the  rest  of  khozes  of  Sovietis)™
 We  are  opposed  to  all  these  things:

 to
 What  is  more,  I  am

 opposed  éher.  |)
 anyone  coming  and  saying  that  (oe  |
 Heasanty  are  blackmarkete®’>  pee
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 ne  are  not
 blackmarketeers  .  Of  view

 ’

 ge  re  producers,  You
 encourage  tain  met yey

 in  every  possible  manner  to  pro-  ae  ]
 be

 them
 more  and  more  and  afterwards

 Pius  areas,

 oe  them  to  part’  with  what.  In  my  Opini nd"
 warps  they  have  —  py  pay-  Pe  more  on  q ci  a  remunerative  price,  g  de.  ted

 agricult  ural
 pol

 4 ed  price
 aan

 You

 a  fe  ay  not  want
 rather  than  on

 falda
 i  ‘hae

 ue  remuners
 ive  price,  you

 a  National  foog
 budget  having vant  to  AX  a

 a
 at_an

 uneco-  oo  today  is  to  give  pr  ser  nee
 namical  level,

 and  afterwards,  if  they
 ria

 lo  give  proper  encotina
 mmient. refuse  to  sive

 in
 to  you,  you  eal]  °

 Our  farmer  so  that  he  ca  nner
 shem  hoarders.  It  is  not

 Proper  to  val]  =
 88  iculturay

 Production  in  the  acon ,  kisan  2  blackmarketeer  and  to  treat  “alever  grain  jg  produced.
 in.

 tr;
 him  as  a  hoarder,

 No  democratic
 country  which  respects  its  own  demo.
 eracy,  Which  wants  to  achieve  pro-
 gress.  which  wants  to  see  that  there

 8  food  sufficiency  or
 self-sufficiency

 in  food  can  afford  to  treat  its  kisans
 ether  as  blackmarketeers  or  hoarders,
 The  best  way  to  help  our  people  +o
 produce  more  and  more  is  to  give
 them  every  possible  encouragement
 end  indeed  encourage  them  to.  con-
 sume  less,  by  all  means,  if  that  is
 possible.  and  to  maximise  their  sur-
 vlus  and  place  it  at  the  disposal  of
 the  market  at  prices  which  are  re-
 munerative  and  attractive.

 Shri  Inder  J.  Malhotra  (Jammu):
 Mr.  Chairman,  Sir,  I  quite  agree  with
 what  Prof.  Ranga  has  said  that  unless

 and  until  the  Indian  farmer  is  given
 us  due.  respectable,  place  in  the
 ciety,  unles  and  unti]  he  is  recog-

 ised
 as  a  respectable  human  being

 Ving  in  this  country,  we  will  not  be

 a  ni
 solve  our  food  problem  and

 —  WHI  not  be  able  to  increase  our
 *BNiCul  ural  Production,

 on  ft  8  this  Resol
 ution  is

 con-
 Resonyi:,  2  facet,  after  reading  the ution,  it  has  confused  my  mind.

 on
 not  abl  et  f  a.  sxactly i

 Meant
 €

 0  Ollow  what  ex

 Dart  ay  by  this  Resolution.  jn  one

 6
 8998  that  there  should  be  a

 for
 introduction  of  compulsory

 Mt
 of  the  entire  surplus  of

 ;  orm  om  the  big  producers  and
 PUntry  and

 'stribution  throughout  the

 wii  then  there  is  a  line  before
 Says,  “in  some  parts  of  the

 ©  talk  of  national  food
 €r  to  lock  to  this  pYro-

 he  entire  country’s  point

 country,  =  in  this
 -  a

 ¥,  I
 १87९९,  must  be

 efficiently sonably,  distribute  or  made  avail able  to  all  the  5३०५ people
 country  and  |  am

 ving  in  —
 certain  that  the

 on.
 Minis-er  of  Food  and

 Agriculture as
 already  taken  steps  to  make  it

 sure  that  no  Part  of  this
 country

 suffers  On  account  of  Shortage  of  food.
 stains,  If  there  js  a  shortage  of  focd- rains  in  this  country,  let  that  pinch be  felt  in  each  and  every  corner  of the  country,  not  only  in  one  part  of the  country.

 When  q  Say,  farmer-oriented  agri-
 cultural  policy,  I  would  like  to  spel! it  out  in  only  two  or  three  things. The  first  thing  that  I  want  is  that  if
 the  State  Governments  do  not  take
 such  steps  by  which  the  things  whieh
 are  due  to  the  farmer  are  not  giveo
 to  them,  the  Central  Government
 should  not  sit  idle.  I  know.  from  time
 to  time,  the  Food  and  Agriculture

 Minister  meets  the  Chief
 Ministers  of

 the  States  and  the  Food
 and  Agricul-

 ture  Ministers  of  the  States  and
 emphasizes  that—he  has  been  doing  it

 in  the  past  also—bui  still  much
 pha isa  at  y

 mains  to  be  clone.  It  Is  great
 pity

 that  wheveas  the  Central  Goveramen:
 "  at  cl  a  gee  that  suutficient  food

 is  InteFesied  4  Se  the  country  all
 should  be  available  in  tne
 shou  €  Ca

 ag  jeultural  pro-
 time,  to  see  that  agrt

 ; the  time,
 increase  and  that,  whal-

 qaenen  ba
 there  the  Central  Gov-

 ayar  fick  Ls  |  १  .  amt ever  defect
 to  import  foodgratns  Fi

 on  the  other
 ere

 a
 ing  is  that  this

 the  most  unfortunate
 alas  kind  of

 7  ¢  seriousness kind  Of  8°
 ३  is  not  being  shared  by

 consciousness
 }

 ments.  (Interrupe
 the  State  Governl  Governments

 N  -Congress  hey Non-l0
 |  hat  tHe) tion):

 thave  yet  to  see  W  x
 have  came.  Ta

 ernment  tries

 meet  that  deficit,
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 [shri  Inder  J.  Malhotra]
 om nm

 give  us  by  way  of  increasi
 can

 agricultural  production.

 An  hon.  Member:  All  the  State

 Governments?

 Shri  Inder  J.  Malhotra:  Yes.

 Shri  P.  K.  Deo  (Kalahandi):  In

 Orissa,  they  have  abolished  the  land

 revenue,

 Shri  Inder  JF.  Malhotra:

 very  good,

 That  is

 It  is  for  the  past  six  or  seven  years
 that  Government  have  been  telling  us
 very  vigorously  that  they  have
 appointed  an  Agricultural  Prices  Com-
 mission  and  that  they  are  collecting
 the  data  which  should  form  the  basis
 for  the  fixation  of  prices  of  agricul-
 tural  products  which  the  farmers
 should  get.  I  would  very  humbly  tell
 the  hon.  Minister  thaj  today  is  the
 gslden  opportunity  for  him  to  say
 what  really  has  been  done  and  what
 really  has  been  achieved  in  this  res-
 pect.  Unless  and  until  the  producers, the  farmers,  are  assured  of  a  reason-
 eble,  remunerative  price,  there  can be  no  other  incentive  for  them  to
 increase  the  agricultural  production.

 Coming  to  the
 there  are  only  two
 problem,

 procurement  side,
 ways  to  tackle  this

 If  we  have  sufficient  sur- Pius  available  jn  this
 there  is  no  problem
 at  all

 Since,
 country,  there
 dlem  arises  that
 £o

 underground,

 of  procurement
 7  some  parts  of  the
 'S

 shortage,  the  pro-
 the  grains  should  not

 :  should  not  be ed  to  be  smuggle
 and  should  be
 ind  sho  peo  ble reasonable  prices,  It  has  been
 *uEgested  Mm  the  Resolution  that  in “Ome  parts  of  the  country  compulgor on  ry Procurement  should  be  undertaken,  J]

 Ss.  You  cannot  have

 That
 fusion  and  will ems,

 Create

 ५

 |
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 country,  then

 Big

 Secondly,  where  is  the  need  fy having  compulsory
 Plocuremeni> Today  the

 farmer
 is  not  in  a

 9०805 to  hold  his  grains  even  for  more  than a  single  day  because  he  has  to  b  -
 o'her  cornmodities,  which  are  50  costly to  run  his  house;  he  has  tg  buy  ferti.
 lisers,  agricultural  implement,  anal other  things.

 Shri  D.  N.  Tiwary
 (Gopalganj)-  No.

 Shri  Inder  J.  Malhotra:  My  hon.
 friend,  Mr.  Tiwary,  says  ‘no’,  lam
 afraid,  he  does  not  know  the  plight
 of  small  farmers.

 Shri  D,  N.  Tiwary:  I  know  “auch:
 more  than  he  does.

 Shri  Inder  छे,  Mailhetra:  He  js  pro-
 bably  talking  of  jotedars  and  land
 lords.  I  can  agree,  if  a  person  has
 about  500  acres  or  one  thousand  acres,
 then  he  will  be  in  a  position  to  hold
 his  grains  from  one  crop  season

 ie
 another  crop  season,  but  what  is  the

 percentage  of  such  producers  and  far-
 mers  in  this  country?  In  our  country.
 75  per  cent  of  the  farmers  are  Aaving

 only  less  than  ten  acres.

 Shri  D.  क्,  Tiwary:  Then,  they  have
 hot  to  sell  anything.

 Shri  ynder  J.  Malhotra:  He  does  ne

 know  the  plight  of  those  farmers

 Nhe  Minister  of  Food  and
 Agrivul: ture  (Shvi  Jagjiwan  Ram):  He  hy  *

 farmer  himself.

 Shri  Inder  J,  Malhotra;  He  own?

 More  than  200  or  300  acres.

 only
 Shri  bd.  N.  Tiwary:  हि

 20  acres,

 ow  ne

 jive
 jn-

 Shri  Inder  J,  Malhotra:  If  he

 Only  20  acres  and  if  he  has  0

 On  those  20  acres,  only  on  et

 Come,  then.  he  can  never
 ie  He

 Brains  for  more  than  one  mor"
 Can  never  do  that.

 spin
 Shri  D.  N.  Tiwary:  I  have  20

 : tan  काला



 iS
 ger  J.  Malhotra:  I  would

 suri  °*'  on.  Minister  that,  if  he

 st  een  a  scheme  of  procure- V2
 should  encourage  co- _

 There  are  States  in  this

 where  the
 co-operatives

 have
 cou

 ed,  both  for  buying  grains  as

 for  distribution  of  grains,

 shri  Jagiiwan  Ram:  That  is  being

 donk

 spri  Inder  J,  Malhotra:  Another

 ernative  can  be  that,  if  he  really

 ee  to  make  sure  ithat  not  a  single
 ee  which  is  produced  in  this  coun-

 ie  goes  underground,  then
 we

 should
 nave  State  trading  in  foodgrains.
 Then,  they  should  handle  the  grains
 ai  the  producers’  level  and  also  at
 ihe  distribution  level.  They  cannot
 have  one  thing  at  one  end  and  an-
 other  at  another  end.

 38  hrs.  \

 Since  Shri  Jagjiwan  Ram  has  taken
 over,  I  have  seen  that  he  has  been
 fated  with  such  problems  as  did  not
 exist  in  the  past.  I  must  congratu-
 léte  him  that  with  his  imagination  and
 vision  and  in  spite  of  the  great  handi-

 he  is  facing,  because  the
 Governments  probably

 Want  to  co-opera'e  with  him
 ‘Sometimes  and  they  oniy  say  ‘We
 “annot  give  you  anything,  but  you
 “hould  Live  us  more  grains’,  he  has
 ay,  handlin oe  8  the  food  problem  quite ficient]  y.

 She:
 ires  Kali  (G  ;

 Gee
 Diresway  Kalita  (  auhati): “OR  ool  4)  tis |

 ©  ASK  the  hon.  Minister  why  he B  HOt  all
 Ment  owing  the  Bengal  Govemn- Mie  :

 |  tf
 the

 p,  a
 Procure  yice  directly  from

 UNjab?

 hj  y
 “lon  nder  J.  Malhotra:  In  conclu-
 ley

 tie  request  the  hon,  Minis-

 hateye,.  ind
 should  make  sure  that

 the  far.
 he  needs  and  requirements

 "equisite
 Met

 ore,  and  whatever  pre-
 “equired  to  increase  agri-

 Eves  to  Lo
 duetion  are  necessary  are

 tty  “'s  farmers  in  sufficient  quan- and t  i
 t

 Ne  pp
 a

 efficient  quality  and  a
 ime,

 24000  7  77
 comrement  (Res,)

 88722
 Shri  D  Nw  Tiwar  es

 Ee |  . |
 ०  4  y one

 submission  before
 ee  2  make

 ou  ae next  Member  to  speak?  q  call  une

 He  can  do  th  ५
 wards,  tat  after-

 900  D.  N.  Tiwary:  Even  in  non-
 official  business,  you  should  not  80  by chits.  Members  must  catch  your  eye and  then  only  you  should  call  them,

 Mr.  Chairman:
 here  before  me.

 Shri  9,  N.  Tiwary:  In
 non-official business  you  should  not  80  by  chits.

 I  have  Zot  a  list

 Shri  Ranga:  Does  it  mean  that  my
 hon.  friends  opposite  should  mono-
 polise  all  the  time?

 si  शिव  नारायण  :  यह  विट  वाली

 सरकार  है  |

 शी  जाज  फरनेन्डीज  (  बम्बई-दक्षिण  ):
 सभापति  महोदय,  में  श्री  भगवानदास  के

 द्वारा  प्रस्तुत  रेजोल्यूशन  के  समर्थन  में
 बोलने

 के  लिए  खड़ा  हुआ  हूं  ।  पिछले  काफी  दस

 से  यह  मांग  मुल्क  में  चल  रही  है  कि  देश  का

 इस  अनाज  के  मामले  में  जो  बंटवा रा  किया  गया

 है  अलग  अलग  जोंस  में  तो  यह  जोंस  खत्म  की

 जायें  और  सारे  मुल्क  को  एक  ही  जोन  कर  के

 मानता  जाय  और  कोई  भी  एक  सूबे  में  या  किलो

 भी  एक  इलाके  में  लोगों  को  ग्र नाज़  की  कोई  भो

 तकलीफ  न  हो  जाय  ।  कई  दल  इस  बात
 को

 एक  दफा  मान  लेते  हैं  मगर  जब  मोका  आता  हे

 उस  को“कार्यात्विउ  करने  का  तब  कई  कारणों

 से  जप  का  विरोध  भी  कर  लेते  हैं  ।
 er

 ने  राज  ही  अखबारों  में
 पढ़ा

 कि
 जब

 फूड

 कारपोरेशन  की  और  से
 हरियाणा

 में  कुछ

 शरीर  खरीदते  की  कोशिश  करने  मे

 ह  ह
 तब  हरियाणा  सरकार  की

 झोर से
 उस  ने

 ४
 को  भ्र स्वीकार  करने  में  आया  ।

 अभ् र

 जता
 कि  हरियाणा  सरकार  चलाने  वाले

 जानता  हूं  कि
 हा  का  से  शा  शायद

 जो  लोग  हैं  व  लोग  दूसर  सूबा

 करेंगे  च् ~  में
 यह  मांग  जहर  करेंगे  कि.

 i
 इसी  लोक  सभा  में

 यह
 म

 किस्म  की  इस:
 ये  एक  किस्म  ae

 जोन्स  खत्म  की  जाय 1.  oe
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 fat
 at  फरनेन्डीज]

 a

 मामले  में  बेईमानी  की  नीति  कई
 गाला

 दलों  की  ओर  से  कहिये  या  ब्यक्ति या
 की

 और

 से  कहिये,  चलाने  में  जरा  रही  है  जिस  के
 बारे

 में

 सभी  लोग  सोचें  दौर  उस  को  बदलने  का

 प्रयास  करें  |

 सरकार  की  ओर  से  भी  यहां  कहा  गया
 कि

 उस  की  ओर  से  कोई  भी  ठोस  कदम  उठाया

 नहीं  जाता  जिस  से  यह  सूबे  सूबे  द.ली  परे-

 _रानियां,  जोंस  जोंस  वाली  परेशानियां  दूर  हो

 जायें  ।  शायद  फूड  कारपोरेशन  की  ओर  से  इस

 तकलीफ  को  दूर  करने  का  एक  जमाने  में

 सरकार  ने  सोचा  होगा  मगर  मुझे  राज  यह

 फूड  कारपोरेशन  के  बारे  में  कुछ  बातें  मंत्री

 महोदय  से  कहनी  हैं  :  अभी  प्च्च्द  दिनों  के  पहले

 एलान  हो  चुका  है  कि  फूड  कारपोरेशन  जिस

 का  कि  दफ्तर  मद्रास  में  था  वह  अभी  दिल्‍ली

 ला  रहे  हैं  -  उस  की  क्या  वजह  हुई  बह  मे  नहीं

 जानता  लेकिन  यह  सत्य  है  कि  कई  लाख  रुपया

 इस  प्रकार  खर्च  करने  में  श्री  जायेगा  और  दिल्‍ली

 की  1:71 ह  में,  दिल्‍ली  के  दरबार  में  यह  फूड

 कारपोरेशन  के  जो  नोक  शाह  लोग  हैं  वह  जरा

 ज्यादा  आराम  पाने  की  कोशिश  करेंगे  ।  मेरी

 तो  राज  मंत्री  महोदय  से  यह  विनती  हे  कि

 इस  फूड  का
 रपोरेशन

 के
 बारे  में  कुछ  पुनर्विचार

 किया  जाय,  उस  के  पूरे  व्यवहार  के  बारे  में

 और  उस  के  काम  के  बारे  में  और  खास  तौर  से

 कई  वर्दी  से  उस  का  जो  व्य/हार  रहा  है  उस

 का  जो  काम  रहा
 है  उस  के  बारे  में  सोचा  जाय  |

 मुझे  यहां  तक  मालूम  नी  है  कि  इस  फूड

 कारपोरेशन  के  जो  बड़े  दफतर  लोग  हैं

 बे  तो  इस  जुल्फी  में  रहते  हैं  कि  उन्हें  विदेशों

 का  दौरा  करने  का  कन  मौका  सिरेलेगा  और

 बह  उस  के  इंतजार  में  रहते  हैं  ।  कोई  स्रफसर  '

 आस्ट्रेलिया  पहुंच  जाता  है,  कोई  जापान  पहुंच

 जाता  है  कोई  डबलरोटी  बनाने  वाले  कारखाने

 खोलने  की  कोशिश  में  पड़ा  रहता  है  ।  इस  तरह

 के  झंझटों  में वहू  अफसर  पड़े  रहते  हैं  बजाय  इस

 के  कि  अपने  देश  में  अनाज  का  भली  प्रकार
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 Bag

 से  प्रोक्योरमेंट  करें  ।  जो  छोटे  अफसर  हैं
 वे

 भी
 जिस  तरह  से  उन  के  बड़े  अफसर

 विदेशी  दौरों
 की

 तरफ  रहते  हैं  उसी  तरह  से

 यह  छोटे
 अफसर

 इस  कोशिश  में  रहते  3

 इस  मुल्क
 के  अन्दर  उन  के  दौरे  निकले  |

 यह  छोटे  अफसर  इस  मुल्क  के  ग्रन्दर  अपने

 दौरे  निकालने  की  कोशिश  में  लग  रहते  हैं  It

 कि

 मुझे  यहां  तक  पता  चला  है  कि  एक

 एक  महीने  में  हजारों  रुपया  बड़े  ग्र फसरों  को

 हवाई  जहाज  के  टिकटों  के  की  रिलेशन  के  का  रण

 खर्च  होता  है  ।  मैं  मांग  करूंगा  कि  उस  के  बारे  में

 कुछ  खुलासा  राज  नहीं  तो  जल्द  से  जल्द

 सदन  के  सामने  पेश  किया  जाय  कि  यह  फूड

 कारपोरेशन  के  अफसरों  क.  एयर  ट्रैवल  का

 खर्च  नहीं  बल्कि  इन  एयर  टिकटों  के  के  सिलेशन

 का  खर्चा  जब  से  वह  फूड  कारपोरेशन  बनी  है

 तब्  सेर  तक  कितना  हुआ  है  |  इसलिए

 उस  का  जिक्र  करना  पड़ता  है  कि  शायद

 फूड  कारपोरेशन  की  ओर  से  यह  कोशिश

 हो  सकती  थी  कि  अनाज  को  खरीदने  का  काम

 जिस  सूबे  में  अनाज  की  पैदावार  ज्यादा  है

 वहां  से  किया  जाय  और  जहां  अनाज  की  पैदावार

 कस  हों  वहां  अनाज  को  बेचने  या  बांटने  का

 काम  हो  जाय  लेकिन  बह  भी  प्रयास  बिल्कुल

 असफल  रहा  है  t  नौकरशाहों  के  बीच  में

 और  इस  सरकार  की  जो  हर  काम  में  कोई  ने

 कोई  झंझट  निर्माण  करने  की  राज  तक  नीति

 रही  है  उस  के  अन्दर  वह  फूड -  का  रपोरेशन

 आज  बिल्कुल  करीब  करीब  खत्म  हो  गा

 है  ।  अब  एक  और  बात  इस  अनाज  केमर

 में  कहना  आवश्यक  है  ।  ब्ोक्यो रमेंट  केदार

 में  हम  कहते  हैं  कि  किसानों  को  उन  की
 उपज

 के  उचित  दाम  देंने  चाहियें।  मगर  अजित

 बारे  में  दामों  को  तय  करते  हुए
 किसान  की

 उस  की  उपज  के  उचित  दाम  तय  के:
 ते  समय

 किसानों  के  लिए  जो  जरूरी  चीजें
 कै

 रह  ९

 प्राप्यक  चीजों  के  दाम  भी  हेम  कि

 तय  करने  चाहियें।  खास  यही  शव"  होती
 किमी  5

 कि  किसान  चूंकि  वह  बहुत  मजबूर
 i. oe
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 Shri  Jagjiwan  Ram:  Sir,  I  am  very
 glad  that  several  useful  points  were
 raised  though  the  resolution  as  it
 stands  is  not  workable  in  the  context
 of  our  country’s  foodgrains  position.
 We  have  some  system  of  procurement-
 and  by  common  consent  it  has  been
 jeft  to  the  Chief  Ministers  of  the
 Sta.es  concerned  to  have  a  particular
 system  of  procurement  which  they
 think  will  be  effective  in  their  State.
 In  some  States  it  is  from  the  culti-
 vators;  in  others  ii  is  from  the  licensed
 traders  or  millers.  When  one  thinks
 cf  precurement*of  the  surplus  from
 the  cultivators,  one  should  not  escape
 the  iaeéa  that  it  will  not  be  possible
 withou.  bringing  in  the  entire  food-
 grain  trxde  into  government  hands.  If
 that  is  the  implication,  will  it  be  a
 feasible  proposition  to  do  at  the  pre-
 sent  stage  and  even  if  it  is  feasible,
 is  it  desirable  in  the  present  stage  of
 our  food  production?  i  think  it  is  not
 desirable  to  bring  the  entire  whole-
 sale  and  retail  trade  in  the  public  sec-
 tor.  We  have  made  a  beginning  with
 the  Food  Corporation  and  the  idea  was
 that  to  begin  with  the  wholesale  trade
 would  be  managed  by  that  Corpora-
 tion.  Shri  Fernandes  had  brought  oui
 certain  weaknesses  of  the  Corpcration
 and  I  may  assure  him  that  I  shall
 look  into  them.  There  is  much  that
 is  to  be  done  to  increase  efficiency
 and  effect  economy  in  the  Corpora-
 tion.

 So  far  as  the  question  of  bringing
 the  headquarters  of  the,  Corporation
 10  Delhi  is  concerned,  jt  was  perhaps
 thought  at  the  time  the  decision  was
 taken,  that  now  that  the  activity  of
 the  Food  Corporation  has  extended
 and  it  is  no  restricted  only  to  the
 procurement  of  rice,  it  would  be
 better  if  it  is  at  Delhi,  where  it  will
 have  to  deal  with  the  various  State
 Governments  and  the  Central  Gov-
 exnment’s.  Ministries.  Certainly,  the
 transfer  of  the  office  will  mean  some
 expenditure,  but  as  I  have  said,  the
 Ministry  must  have  taken  all  this  into
 consideration  before  they  decided  that
 the  office  should  be  transferred  from
 Madras  to  Delhi.
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 About  the  functioning  -of  the  Cor-
 poration,  and  about  the  number  of
 cecasions  they  have  gone  to  foreign
 countries,  as  I  have  said,  I  shail  go
 into  the  details,  and  I  shall  if  occa-
 sion  arises,  bring  it  to  the  notice  of
 the  House  and  inform  my  hon.  friend
 Shri  Fernandes  and  other  Members.

 The  important  thing  about  cur  food
 problem  is  to  increase  the  produétion,
 and  unless  we  increase  production,  we
 2annot  solve  this  food  probiem.  So,
 the  problem  of  food  has  to  be  met
 on  the  agricultural  front.  The  agri-
 culturist  has  to  be  assured  that  in
 crder  to  ineréase  the  production  he
 will  be  provided  with  the  require-
 ments  and  necessary  inputs  for  ihe
 cultivation  of  his  land.  Goverumes:
 have  provided  certain  facilities  but  I
 have  no  hesitaticn  in  admitting  that
 by  and  large  while  ail  these  facili-
 ties  were  available  up  <ili  now  to  the
 sizeable  cultivators,  the  small  cultiva-
 tors  have  not  been  benefited  by  them.
 What  I  mean  to  Say  is,  all  these  things
 have  not  been  adeguate  even  for  the
 big  cul.ivators.  They  have  not  beep.
 Therefore,  credit  has  to  be  provided
 through  the  land  mortgage  banks,  land
 development  banks,  co-operatives  and
 marketing  societies,  so  that  produc-
 tion  can  be  increased.  Again,  while
 fixing  the  prices  of  the  agricultural
 commodities,  wheiher  foodgrains  or
 others,  remunerative  prices  have  to
 be  given  to  the  cultivators.  A  reason-
 able  return  for  the  inputs  and  the
 labour  that  the  cultivaior  puts  in  will;
 have  to  be  given,  and  a  mechanism,
 which  will  take  into  consideration  the
 cost  of  production  and  a  reasonable
 return  over  that,  wiil  have  to  be
 devised.

 Mr.  Fernandes  has  raised  a  very
 wide  question,  of  price  parity.  While
 efforts  have  been  made,  and  the  House
 is  aware  that  even  in  the  past  efforts
 were  made  tc  have  some  sort  of  price
 parity  be.ween  the  agricultural  com-
 modities  and  the  various  other  com-
 modities  that  the  cultivator  requires,
 for  this  cultivation,  it  has  not  been
 possible  to  evolve  any  policy  whether
 we  can  have  any  parity  in  the  various
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 agricultural  and  industrial  products.
 It  should  be  our  effort  to  see  that  the
 prices  of  agricultural  commodities  are
 fixed  taking  into  consideration  the
 prevailing  prices  of  the  commodities
 that  the  cultivator  requires.  On  that
 point,  I  have  no  difference.  I  per-
 sonally  feel  that  efforts  should  be
 made  and  we  should  devise  a  mecha-
 nism  by  which  it  can  be  implemented.

 About  procurement,  I  have  always
 felt  that  today,  as  I  have  said,  we
 are  not  in  a  position  to  take  away
 the  entire  surplus  produced  by  the
 cultivators.  What  we  are  dcing  is  to
 take  certain  quantity  of  the  producers
 at  a  price  which  is  regarded  as  pro-
 curement  price  and  the  rest  is  left  to
 the  cultivators  to  be  sold  in  the  open
 market  at  the  price  prevailing  in  the
 open  market.  I  think  that  is  the  best
 via  media  that  could  be  had  jn  the
 present  context  of  the  foodgrains  posi-
 tion.

 Then,  about  the  zones.  I  will  not
 say  that  zone  is  the  ideal  thing.  But
 in  the  context  of  the  shortage  that  we
 have  at  present,  and  when  we  have  to
 procure  a  certain  quantity  from  the
 surplus  States  in  order  to  send  it  to
 the  deficit  areas,  perhaps  the  zone  is
 advantageous.  But  I  will  not  hesitate
 in  admitting  that  as  soon  as  our  pro-
 duction  increases,  even  if  we  want  to
 retain  the  zones,  the  zones  will  be-
 come  unworkable.  Once  the  avail-
 ability  is  there,  many  cf  the  controls
 and  restrictions  we  have  today  will
 become  superfluous.  So,  let  us  all
 bend  our  energies  to  increase  produc-
 tion.  In  this  respect,  all  the  political
 parties  and  all  men  of  public  opinion
 can  contribute  a  lot.

 Coming  to  procurement,  sometimes
 the  surplus  States  have  got  a  genuine
 grievance  that  the  deficit  States  relax
 their  procurement  policies  and
 increase  their  exemption  limits  and
 want  the  surplus  States  to  procure
 from  their  cultivators.  Certaninly  it
 is  not  the  work  of  the  surplus  States
 alone  to  procure  from  their  cultivators
 and  feed  the  deficit  States.  The  deficit
 States  also  should  collect  whatever
 surplus  is  available  with  their  cultiva-
 070  (Ai)  LS—0,  +
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 tors,  so  that  it  can  be  made  locally
 available.  I  do  not  say  it  should  be
 sent  out  of  the  State.  Certainly  it
 can  be  sent  from  one  pocket  to  an-
 other,  as  Prof.  Ranga  said.  That  should
 be  the  endeavour  of  the  deficit  States.

 There  is  no  doubt  that  there  is
 large  wastage  of  our  foodgrains.  The
 wastage  starts  from  the  point  when
 the  seed  is  scwn  in  the  field.  When
 the  seedlings  start  germinating,  worms
 and  insects  destroy  some  percentage.
 When  it  flowers,  then  it  is  wasted  by
 birds  and  parrots.  Then  comes  the
 worst  enemy  for  which  the  world  has
 not  been  able  to  find  8  solution—
 rodents  and  rats.  They  destroy  a
 very  large  quantity.  They  are  very
 wise.  They  have  got  a  wonderfut
 system  of  storage  underground.

 Shri  George  Fernandes:  You  can
 use  them  as  advisers  to  the  Govern-
 ment  of  [ndia!

 Shri  Jagjiwan  Ram:  Scientists  all
 over  the  world  are  putting  their  heads
 together  to  find  out  a  solution.  As
 yet,  they  have  not  found  a  solution
 to  eliminate  this  nuisance  completely.
 Storage  is  not  such  a  problem  for  the
 big  cultivator.  But  the  small  culti-
 vator  who  has  got  I  or  2  rooms  only
 stores  the  grain  ina  corner  of
 the  room  and  it  is  a  grand  feast  for
 the  rats.  We  are  thinking  of  provid-
 ing  small  containers  for  those  per-
 sons.  These  aye  hard  facts  one

 should  realise.  What  the  Government
 is  doing  is  not  going  to  solve  the  pro-
 blem  completely.  It  is  a  big  problem.

 Shri  E.  K.  Nayanar  (Palghat):  I
 am  told  that  flesh  is  very  good  and
 contains  vitamins.

 Kumar  Chatterji
 You  can  export  them!

 Shri  Krishna
 (Howrah):

 Shri  Jagjiwan  Ram:  I  am  prepared
 to  give  the  contract  to  my  hon.  friend
 io  export  them.  I  will  not  hesitate.
 Let  him  produce  a  million  rats  and
 export  them  out  of  the  country.

 Shri  Krishna  Kumar  Chatterji:  That
 will  keep  them  occupied,
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 Shri  Jeg}iwan  Ram:  It  is  a  big  pro-
 blem.  The  other  day  I  was  in  Mysore.
 I  had  been  to  the  Food  Research
 Technological  Institute.  Some  re-
 nowned  scientists  of  the  world  were
 there,  The  first  thing  we  discussed
 with  them  was  this  problem.  These
 Tats  are  known  for  their  cleverness.
 They  are  very  very  clever.  In  our
 Old  Hterature  you  will  find  so  many
 anecdotes  and  stories  about  the  clever-
 ness  of  the  mouse.  If  some  chemical
 is  put  to  kill  it,  the  first  day  you
 might  succeed,  but  from  the  second
 day  it  will  not  touch  it.  But  we  are
 seized  of  the  problem  The  wastage
 35  very  sizeable,  starting,  as  I  have
 said,  from  the  point  the  seed  :s  thrown
 in  the  field  till  the  consumption  point.
 At  the  consumption  level,  in  feasts
 and  marriages  there  is  colossal  wast-
 age.  Even  in  the  context  of  the  pre-
 sent  shortage  we  see  in  the  towns  and
 villages  big  parties  where  pefforce
 foods  are  served  and  wasted.  §  It
 requires  some  propaganda  on  the  part
 ef  al)  of  us  and  we  should  say  that
 when  we  have  scarcity  conditions  in
 certain  parts  of  the  country  these
 parties  should  be  frowned  upon  If
 there  is  a  big  party,  even  if  only
 non-cereal  foods  are  served,  it  should
 be  frowned  upon.  Like  that  wastage
 will  have  to  be  avmded  at  every  point

 We  are  passing  through  a  difficult
 food  situation.  The  successive  failure
 of  rain  for  two  years  in  very  large
 tracts  of  our  country  created  a  condi-
 tion  which  was  fraught  with  grave
 dangers.  With  the  co-operation  of  the
 State  Governments,  with  the  co-
 operation  of  the  people  and  with  food
 imports  -we  have  been  able  to  ward
 off  a  great  calamity  in  several  parts
 of  the  country.  The  governments  of
 surplus  States  have  been  very  CO.
 operative.  There  was  mention  about
 non-Congress  governments.  I  must
 take  this  opportunity  to  express  my
 thanks  even  to  the  non-Congress
 governments  of  surplus  States  who
 have  always  come  to  my  help  when-
 ever  I  was  in  great  difficulty  of  finding
 some  foodgrains  for  some  deficit  area.
 Whether  it  was  the  government  of
 Orisea,  Punjab  or  Andhra,  all  of  them
 have  been  very  co-operative.

 JUNE  30,  967  Procurement  (Res.)
 Shri  A.  Dipa’  (Phulbani):  ¥  sey

 Orissa  is  not  a  surplus  State,  it  ts  a
 deficit  State.

 36.28  hrs.

 {Ma.  SpeAcen  in  the  Chair]

 Shri  Jagjiwan  Ram:  }  have  to  go
 by  the  opimon  of  the  State  Govern-
 ment,  whether  it  is  a  surplus  or  deficit
 State  I  have  said  that  States  have
 been  quite  co-Operative.  That  shoula
 be  the  attitude.  If  some  States  have
 surplus  foodgrains  they  should  help
 the  deficit  areas,

 We  have  some  procurement  mea-
 sures,  but  it  is  not  possible,  as  I  have
 said,  to  accept  the  resolution  as  it  is.
 The  hon  Mover  has  taken  this  oppor-
 tunity  to  propound  or  express  here
 some  of  his  pet  theories  which,  even
 where  implemented,  it  is  realised,
 require  some  modifications  and
 amendments.  So  it  is  not  possible
 to  accept  the  resolution  as  it  is

 भो  भगवान  दास  :  भ्रध्यक्ष  महोदय,  माग-
 लीय  सदस्यों  ने  मेरे  इम  प्रस्ताव  पर  गम्भीरता
 से  विचार  किया  है  कौर  इस  के  सम्बन्ध  में
 अपनी  अपनी  बातें  कही  हैं  ।  इस  के  लिये  मैं
 उन  को  धन्यवाद  देना  चाहता  हूं  ।  चूंकि  मेरा
 यह  प्रस्ताव  बहुत  महत्वपूर्ण  है,  इसलिये  मैं
 चाहता  हूं  कि  इस  को  स्वीकार  किया  जाये
 शौर  इस  को  सदन  के  सामने  रक्षा  जाये  i

 Mr  Speaker:  The  question  is:

 “This  House  is  of  opinion  thet
 as  @  measure  to  alleviate  scarcity
 conditions  in  some  parta  of  the
 country,  the  Government  should
 immediately  prepare  a  scheme  for
 introduction  of  compulsory  pro-
 curement  of  the  entire  surplus  of
 foodgrains  from  the  big  producers
 ang  itg  uniform  distribution
 throughout  the  country.

 The  motion  was  negutived.
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 36.30  here.

 pESOLUTION  RE:  TIBET

 Mr,  Speaker:  The  House  will  now
 take  up  the  next  Resolution  standing
 in  the  name  of  Shri  Shri  Chang  Goel,
 for  which  two  hours  have  been  aliot-
 ted.

 Shri  P.  K.  Deo:  (Kalahand:):  Sr,
 may  I  suggest  the  time  for  thig  Reso-
 lution  may  be  reduced  from  2  hours
 to  hours  80  that  Shri  Tapuriah  may
 be  able  to  move  his  Resolution  today?

 Shri  Shri  Chand  Geel  (Chandigarh)
 If  that  is  the  unanimous  demand  of
 the  House,  then  I  will  bow  to  it.

 hri  D.N.  Mwary  (Gopaiganj):
 When  generally  the  demand  is  to  in-
 crease  the  time,  here  :s  a  demand  for
 reducing  the  time  allotted  to  a
 Resolution.

 Bhri  ™M.  L.  Sondhi  (New  Delhi):  Sir,
 may  I  suggest  that  the  time  for  this
 Resolution  shoulg  be  increased?

 Shri  Ranga  (Snkakulam):  If  we  sit
 for  one  hour  extra,  we  can  take  up
 the  other  Resolution  today  itself.

 Mr.  Speaker:  We  will  see.
 Shri  Goel.

 ली  ओऔचन्द  गोयल  :  प्रत्यक्ष  महोदय,
 मैं  इस  धपने  प्रस्ताव  को  सदन  के  सामने
 रखता ह  जिस  में  यह  भाग को  गई  है  कि  राज
 समय  झा  ग्या  है  कि  भारत  सरकार  भारत  में
 शरणागत के  कप  में  धागे  हुए  लासा को
 तिब्बत  का  कांस्टीट्यूशनल  हैड,  वैधानिक
 शासक  स्वीकार कर  के  सब  को  सब  प्रकार की
 सहायता  और  सुविधा  प्रदान  करे  धौर  तिब्बत
 जैसे  महान  देश  को  कम्युनिस्ट  चीन  के
 चंगूस से से  निजात  विलाने  का  प्रयत्न  करें  ।
 भय  महोदय,  तिब्बत  संसार  का  महान
 देश  था  और  भारत  के  साथ  इस  को  हर  प्रकार
 की  निकटता रही  है  |  चाहे  सांस्कृतिक  क्षेत्र
 सें,  चाहे  बारीक  क्षेत्र में  चाहे  ट्रॉविक  क्षेत्र  मे
 हर  कौमे ंमें  भारत  के  साथ इस  की  एकात्म ता
 रही है  वास्तव  में  जद  हम  तिब्बत  के

 Now,
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 इतिहास  पर  दृष्टि  डालते  हैं  तो  दिखाई  देता
 हैँ  कि  राज  से  काई  हजार  1. अ  पहले
 महात्मा  बढ  के  समकालीन कौशल  वंश  के  राजा
 प्रसेनजित  के  पुत्र  ने  भारत  से  जाकर  तिब्बत
 मर  राज्य  स्थापित  कया  था  और  घीरे  धीरे
 सिब्बन  राष्ट्र  उन्नतोन्मुख  होता  चला  गया,
 सब  प्रकार  से  अपनी  खन्ती  करता  चला  गया  )
 लेकिन  किसी  भी  राष्ट्र  के  जीवन  में  उतार
 चढ़ाव  जाते  है  -  इतिहास  ऐसा  बताता  है
 कि  एक  बार  जब  तातारियों  न  विनीत
 पर  शाकऋमण  किया  त।  उस  समय  चोट  में

 माना  राजवश  के  राजा  जो  कि  बौद्ध  धर्म  के

 अनुयायी  थे  उन  का  वहां  पर  राज्य  था  ।
 उस  समय  तिब्बत  ने  चीनियों  से  सहायता
 मार्गी  और  वह  सहायता  मिली  |  उस
 सहायता  के  मिलने  के  बाद  जब  तातरियों
 का  मुकाबिला  कर  पाये  उसके  पर  रामस्वरूप
 फिर  चीन  का  एक  एजेंट  ल्हासा  मे  रहने
 लगा  |  लेकिन  यह  इतिहास  की  पुराना  घटना
 है  1  उस  के  बाद  अनेकों  बर्ष  का  तिब्बत  बप  जो
 इतिहास  है  वह  स्वतंत्रता  का  इतिहास  है
 तिब्बत  हमेशा  दूसरे  देशों  के  साथ  में  स्वत
 रूप  से  सन्धि  करता  रहा,  स्वतंत्र  रूप  मे  भ्र पना
 सारा  कारोबार  करता  रहा  ।  अप्रत्यक्ष
 महोदय,  मैं  ध्यान  दिखाना  चाहेगा  कि  i904
 में  ब्रिटेन  ने  तिब्बत  के  साथ  ल्हासा  सन्धि को
 थी  चूकि  उन  को  तिब्बत  सें  कुछ  खतरा  दिखाई
 देता  था।  परन्तु  वह  सिब्बल  को  भारत  के  लिए
 कि  “बफर  स्टेट  के  रूप  में  समझते  में  ।
 अंग्रेज़ों  ने  अपनी  सारी  नीति  भारत  की  सुरक्षा
 के  लिये  इस  लग  से  बनाई  थी,  दूर  द्र  तक
 जाकर  भारत  के  चारों  तरफ  ऐसी  "बार'
 स्टेट  कायम  की  थी,  इसलिये  उत्तरी  सीमा  पर
 उन्हे  दिखाई  दिया  कि  कुछ  गडबड़  है  तो  सपना
 मिशन  भेजा  और  उसके  बाद  i904  मे  एक
 सन्धि  की  ।  उस  से  are  i9::  में  जब  चीन
 के  इन्दर  ऋ्राम्ति  जाबी  ौर  माथ यू  राजवंश

 को  हुकूमत  बीन  में  समाप्त  हो  गई  तो  उस
 समय  तिव्बत  वालों  ने  भी  जो  चीनी  समितियां
 थी  था  ओ  चीनी  उप्र धि पत्थ  था  उस  को  समाप्त
 करलिया  था।


